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(C) aDd (d) "I tile Ibip repair facilities 
were commissioned 0'01, iD 1981. and tbe 
ofrline] project, in an respects, wa. com-
pleted oaJ)' in 1984. it .at pre-mature to 
make furtber inVCItment 00 any new schemes 
uatil sucb flme a. ProductioD stabilised and 
-system lacuna were identified. 

(c) Certain proposal., for expanlion of 
~hipbuitdin(t/lhip rf:pair facilities of CSL 
were considered by the Workins Group let 
up by Oovt. for tbe formulation of Vlltb 
FiYe Year Plan on Sbipbuildiol and Shipre-
pair Industry. Since tbe conteDt aDd lize 
of tbe V Jltb Plan have Dot yet been finalised, 
tbe picture will be clear oDly after finalisa-
tiOD of overall VlItb PlaD aDd tbe detailed 
economic and fiDancial viability of sucb 
scbemes. 

Hobli·Karwar Rail Link 

464. SHRI D.K. NAIKAR: Will the 
Minilter of RAILWAYS be pleased to 
state: 

(a) whether Government are aware tbat 
official survey has been conducted twice in 
respecf of Hublt-Karwar rail link; 

(b) whelher the reports reveal that tbe 
project is feasible and viable in the preseDt 
circumstances baving regard to development 
of Karwar aDd Indultnes of Karwar; and 

(c) if so. whether Government propose 
to construct Hubli·Karwar rail lioe at least 
in 1986-87 ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (8) to (c) Surveys 
have been conducted in the pa.t iD 1964, 
1973 " 1977 ror construction of a line: 
between HubH and Karwar. but each time 
tbe project was found to be finaDcially not 
viable. The project was therefore, deferred. 
A further Reappraisal Survey bas been 
ordered to take into aCCOUD( tbe latelt 
developments. Aflher 'he:: Report of tbe 
lte.appraisal Survey is received and exami-
ned, a decision reaarding COD~tructioD of tbe 
line will be takeD, subject to clearaDce by 
tbe PlaoDin, Commislion. 

Daily Lunnlng or Deihl-Jodhpur. 
Delhi-Ahmedabad and Ahmedabad-

M IIIIdor Superfast TreiD' 

465. SHRI VIRDHI CHANDBR JAIN: 
~m the Minister of RAILWAYS be pleased 
to state: 

(a) tbe dirficult, beiDI eXIM'ienced iD 
fuoDiq the Delbi -Jodbpur, Delbi·Abmed.ba~ 
and Ahmedabad-MaDdor Superfast traiD' 
daily; and 

(b) the lime by wbicb thele trains are 
proposed co bf) rUD dail, for tbe convenience 
of the pas5eolers ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Railways do not 
have: coacbe. aDd diesel eOlincl to rUD tbele 
traiDI daily. 

(b) There i. no propolal to thi. 
effect. 

Norms Followed for [ovitiol TeDders 
for Layin. of New National Highways 

466, SHRI P. KOLANDAIVELU : Will 
the Minister of SHIPPING AND TRANS. 
PORT be pleased to state: 

(a) what are the Dorms being followed 
for inviting Tenders for construction of new 
National Hi.hway.; 

(b) whether Government are tryinl to 
eliminate Indian contractors from construc· 
tion of new National HilbwaYI by iDvitiDI 
alobal tenders; and 

(c) i r so, the reasons tberefor 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI): (a) to (c) 
Constitutionally. the Govecnmeat of India 
are respoDlible (or roads declared as NatiODal 
Higbways. The execution of works, however, 
rests witb State P. W.Ds and tbe tenders for 
execution of sucb works are invited by State 
P. W Os according to the prevailia. rules. 
Recently. in case of six projects beiDa fiD"-
ced by tbe World Baok to an extent of 200 
million U.S. Dollars, the World Bank bas 
stipulated tbat tbe teDders fdr execution of 
tbese works should be put to international 
competetive biddinl. Tbe Indian contrac-
tora biddlDl for sucb projects will. however. 
'be offered 7.S%prico preference. 

TraasporfaUOD of Sa.ar to Various Stat. 

467. SHRI B.V. DESAI: Will the 
Mini.&er of RAILWAYS be pleal~d to .tale: 

<a) whether tbe Railwa,l have been 
directed to accord top priority to supr 
moveme.t; 




